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(b) whether it is a fact that
Government are attempting to reduce
staggering fiscal deficit by a steep hike in
PDS prices?

THE MINISTER OF STATE IN THE
MINISTRY -OF FOOD AND
CONSUMER AFFAIRS (SHRI SATYA
PAL SINGH YADAV): (a) No, Sir. The
Government have already introduced
(with effect from June, 1997) the
Targeted Public Distribution System
(TPDS) under which the consumers
below poverty line (BPL) are entitled to
get 10 kg. of foodgrains per month per
family at specially subsidised prices.
TPDS is in operation now in all the
States and Union Territories except the
State of National Capital Territory of
Delhi and Union Territory of
Lakshadweep.

(b) With a view to contain food subsidy
to manageable level, the Central Issue
Prices ' (CIP) of wheat and rice under
TPDS have been revised upward for
families above poverty line (APL) only
with effect from 29.1.1999 as shown
below:

(Rs. per kg.)

Commodity CIP for

APL

Before From

29.1.1999  29.1.1999

Wheat 4.50 6.50
Rice-Common 5.50 7.00*
Rice-Grade ‘A’ 7.00 9.05

*For APL families, applicable only to J&K,
Himachal Pradesh and hilly areas of North
Eastern States including Sikkim and Uttar
Pradesh.

The retail issue price of sugar under
PDS has also been increased with effect
from 15.2.1999 from Rs. 11.40 to Rs.
12.00 per kg.
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Warehousing Policy for the North-East

1128. SHRI W. ANGOU SINGH:
Will the Minister of FOOD AND
CONSUMER AFFAIRS be pleased to
state:

(a) whether Government are
contemplating a warchousing policy for
the North-Eastern States:

{b) if so, by when it is likely to be
started; and

(¢) if not, what measures for slo%ge of
seeds and other commodities have” been
taken by Government in view of the
transport bottleneck the States of the
Region?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND
CONSUMER AFFAIRS (SHRI SATYA
PAL SINGH YADAV): (a) No, Sir.

(b) Does not arise.

(¢) The Government accords priority
for construction of godowns in the North-
Eastern States subject to availability of
suitable land. As on 31.12.98 total owned
storage capacity in these States by Food
Corporation of india (FCI), Central
Warehousing Corporation (CWC) &
State Warchousing Corporations (SWCs)
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is 5.40 lakh MTs. Various types of
commodities such as seeds, fertilizers,
ggricultural produce etc. are stored in
these godowns. Further, FCI propose to
construct storage capacity of 0.63 lakh

- MTs during the Ninth Five Year Plan.

Deterioration in the working of Super
Bazar

1129. SHRIMATI JAYAPRADA
NAHATA: Will the Minister of FOOD
AND CONSUMER AFFAIRS: be
pleased to state:

(a) what is the inventory holding and
sales of Super Bazar during February,
1999 and how does that compare with the
last twelve months, department-wise and
month-wise;

(b) whether the inventory holding has
not been coming down, but the sales
have been going down steadily;

(c) if so, whether Government have
gone into the causes of steady
deterioration ip the working of Super
Bazar; if so, what steps Government
propose to take/have taken in the
matter; and

(d) whether any proposal to abolish
the Board of Directors and to appoint a
Chairman-cum-Managing Director and to
induct professionals in the Super Bazar,
to bring about improvement therein?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND
CONSUMER AFFAIRS (SHRI SATYA
PAL SINGH YADAV): (a) to (¢) The
inventory holding and sales of the Super
Bazar, Delhi for the month of February,
1999 have not yet been compiled by the
Super Bazar. However, the sales and
inventory holding of the Super Bazar for
the 12 months ending January, 1999 are
given in the Annexure the enclosed

| statement (See below). The Super Bazar

in an autonomous cooperative
organization having its own Board of
Directors to deal with its business and
other administrative matters, Gowt. of
India do not interfere in these matters.
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